
CENTRAL AOmNISTRATlVE TRIBUNAL

PRINCIPAL BENCH

Neu Delhi this the 29th October, 1996,

HON'BLE SHRI 3USTICE CHETTUR SANKARAN NAIR, CHAIRmN
H0N»8LE 3HR1 R. K, AH003A, MEMBER (A)

Bharat Bhuahan Deuan S/G Prakash Sharna.
R/0 CH 5&7, House No.632,
Paschim Vihar, Near Saved Gaon.

... Applicant

( By Shri S, K. Gupta for Shri A. K. Behara, Advocata )

-Versus-

1, Union of India through
Secretary, Ministry of
Inforniation & Broadcasting,
Shastri Bhauan, New Delhi,

2, Director General, Doordarshan,
rfendi House, Neu Delhi,

3, Director,
Delhi Doordarshan Kendra,
Sansad Pbrg, Neu Delhi. ... Respondents

( By Shri B. Lall, Advocate )

The application having been heard on 29,10.1 996
the Tribunal on the same day delivered the
following :

order

CHETTUR SANKARAN NAIR, 3,/CHAIRMAN —

Applicant seeks a direction to respondents to
regularise his services as 'Floor Assistant' in the

Doordarshan.' Learned counsel for respondents submits
that applicant has bean continuing in service and that
he will be allouad to continue in service till his

claims are examined by the department. Counsel for

• • *2 ,



/as/

raspondsnt, rurth.r that it i,Xr appii.,„,
to «ak. a rapraaartation and causa his casa to ba
axartnad on aarita. If applicant aakaa a
«prasantatl„n aattlng out tha fact, .f hi, oaaa
and auppoftlns it with such auldanoa a. ha hava
raapondanta shall oonsldar tha aaaa ulthln f.uo '
-onths fro. tha data of racalpt of tha aaaa, paaa
a spasking ordar thaoaon and coaaunlcata tha saaa
to applicant. At laast till a fi„ai u.cision 1,
takan In tha aattar, raspondants uiu contlnua to
angaga applicant.

2. Application la dlsposad of. No coats.

Datad, 29th Octobar, 1995.
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( ^hPttur Sankaran Nair, J, )
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